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RULES, REGULATIONS, INSTRUCTIONS, MANUALS AND 
RECORDS FOR DISCHARGING FUNCTIONS 

 

[Section 4(I)(b)(v)] 

PART ‘A’ 
Rules and Regulations framed under the Companies Act, 1956 

 

1. Companies (Court) Rules, 1959 
 

2. Investor Education and Protection Fund (Awareness and 
Protection of Investor) Rules, 2001 
 

3. Companies (Accounting Standards) Rules, 2006 
 

PART ‘B’ 
 

Rules and Regulations framed under the Companies Act, 2013 

1. Companies (Specification of Definition Details) Rules, 2014 

2. Companies (Incorporation) Rules, 2014 

3. Companies (Prospectus and Allotment of Securities) Rules, 

2014 

4. Companies (Issue of Global Depository Receipts) Rules, 2014 

5. Companies (Share Capital and Debentures) Rules, 2014 

6. Companies (Acceptance of Deposits) Rules, 2014 

7. Companies (Registration of Charges) Rules, 2014 

8. Companies (Management and Administration) Rules, 2014 

9. Companies (Declaration of Payment of Dividend) Rules, 2014 
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10. Investor Education and Protection Fund Authority 

(Appointment of Chairperson and Members, holding of 

meetings and Provision for offices and officers) Rules, 2016 

11. Companies (Accounts) Rules, 2014 

12. Companies (Cost Records and Audit) Rules, 2014 

13. Companies (Filing of Documents and Forms in Extensible 

Business Reporting Language) Rules, 2015 

14. Companies (Corporate Social Responsibility Policy) Rules, 2014 

15. Companies (Audit and Auditors) Rules, 2014 

16. Companies (Appointment and Qualification of Directors) 

Rules, 2014 

17. Companies (Meetings of Board and its Powers) Rules, 2014 

18. Companies (Appointment and Remuneration of Managerial 

Personnel) Rules, 2014 

19. Companies (Inspection, Investigation and Inquiry) Rules, 2014 

20. Companies (Authorized to Registered) Rules, 2014 

21. Companies (Registration of Foreign Companies) Rules, 2014 

22. Companies (Registration Offices and Fees) Rules, 2014 

23. Companies (Nidhi) Rules, 2014 
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24. Companies (Adjudication of Penalties) Rules, 2014 

25. Companies (Miscellaneous) Rules, 2014 

26. Companies (Indian Accounting Standards) Rules, 2015  

Service Rules  
 

1. All India Services (AIS) Rules. 
2. Manual of Office Procedures 
3. Central Secretariat Service Rules, 1962 
4. Central Secretariat Clerical Service Rules, 1962 
5. CCS (Temporary Service) Rules, 1965 
6. Central Civil Services (Leave Travel Concession) Rules, 1988 
7. Central Civil Services (Leave Rules) 
8. CCS (Conduct) Rules, 1964. 
9. Central Secretariat Stenographer Service Rules 
10. FR & SR (Part I to V) 
11. Pension Compilation relating to the CCS (Pension) Rules, 1972. 
12. CCS (Commutation of Pension) Rules. 
13. Leave Travel Concession Rules. 
14. General Financial Rules. 
15. Delegation of Financial Power Rules. 
16. CCS (Revised Pay) Rules, 1997. 
17. Seniority and Promotion in Central Government Service. 
18. Reservations and Concessions for SCs and STs, Ex-Servicemen, 
19 Sportsmen, Compassionate Appointments, Physically 
20. Handicapped and SEBC (Mandal Commission). 
21. Complete manual on Establishment and Administration. 
22. Compendium of orders under Central Govt. Health Schemes 

(CGHS). 
 


